Jabalpur, this the ' 15th day of Novenber,/2002,

Hon'ble M .Justice NeN.8ingh~ Vice Chairman.
Ha'ble MreReK sUpadhyayam Member (Admv,)

DeMeSahare S/0 Shri Madho Sahare,
aged sbait 59 years, Income Tax
Officer (Technical) Office of the
Commissianer of Income Tax~I1I,

CeRdBullding, Napler Town, Jsbalpur (M) ~APPL ICANT
(By Advocate- Shri SeD Gupta)

yersus

1. Union of India through
Secretaf’y, Ministry of Finance,

Department of Revenue, North
Bloth, New Delhi,

2o Chairman, Central Board of
Direct Taxes, North Bloack, New Delhi.

3. Chief Commissioner of Income Tax,
Central Revenue Building,
Hoshangabad Road, near Maida Mill,
Bhopal (M) ~RESP ONDENT §

ORDER ‘O&Ez

This is prayer for restaration o Qi No«528/2002, which
was dismissed on 11,10,2002 far nM-prosecution. For the

grounds mentioned in the application, the arder of dismissal

dated 1101002002 is set aside. and QA N°.528/2002 is rest xred

to its original number on payment of Rs.200/~ as costs. Now,

. this M\ stands dispose of.
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